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& Co _ Original Application No., 450 of 2001. L

14-2-2002.

®® o N s 000 00ae

Date of Decisione

Sri Suresh Malik

: e e I S ma_;Petitioner(S)

‘«:pu-n::n:n

________ S - ‘Sarmérﬁ - e e m,_Advocate for the
Co L : S Petitionar(g
‘VerSLlS'-

nn_m.—:um:u-m-cu-

< spi A.Deb Roy, sr.c.c.s.c g

o e e e e _Advovag= for the
" jgﬂ,r%'? ' Re;pordeﬁb:b)

37 THE HQN'BL‘ MR JUSTICR .N.CHONDHURY. VICE CHAIRMAN

<) THE H"‘.:N'BL““ ‘MR x.x SHARMA, ADMIN._ISTRA’I‘IVE MEMBER
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' 4.  Whether the Judgment is to be circulat
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- College of Veterinary Scxences.

2. The Director Genérgl;:
,ﬁ; The ‘Chairman;

"By Sri A.Deb pr¢

CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH.
original Application No. 450 of 2001.

'Date of Order : This the 14th Day of February,2002.

The Hon'bie Mr Justice D.N.Chowdhury,vVice~Chairman.

‘The Hon'ble Mr K.K.Sharma, Administrative Member. .

Sri Suresh Malik,
Assistant professor,

Seleish, Aizawl, Mizoram. . '« « . Applicant

By Advocate S/Sri K.P.Pathak, S.K.Sarma.

- Versus =

1._Union of India. s el
represented by the Secretary, A
Ministry of Agrlculture. T
Government of “India, . weo.
Krishi Bhawan, New, ‘Delhi. ® . . %

Indian Council of Agrlcultural Research.
~.Krishi Bhawan, L e
New mlhi. _,-<-,:4; ‘.~. RS

-~ Agricultural ‘Scientist Recruitment Board,
. Krishi Anusandhaniahawan (KAB) -

pusa. New ' Delh « .. Respondents.

,ThisHappliéation_pertains to the post bf Senior -

“"Scientist (Bié-Technology). The“applicatién.of the applicant

was not accepted on the ground that he did not complete the

"

‘5 years experience in Reseérch/teaching/éxtension education.

In the earlier o.A.37S/2001 in which we have dealt with
details, we flnd that the applicant fulfllled the essentlal

gualifications. Here the closing date Was 13.5 2001.

'\.

2. . In view of our deC1sion in G.A. 375/2001 this

L3

application is to alloWed and the application is accordingly

allowed._TheﬁreSpondents,are directed tc. hpld interview

. -
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of the applicant for the post of Senior Scientist (Bio-

Technology) of pfoject Directorate on Poultry, Hyderabad
pursuant to the advertisement dated 14.4.2001 and consider
his case alongwith other candidates and publish the

result.

The application is allowed to the extent indicated.

Till completion of the exercise, as directed, the interim

order dated 26.11.2001 shall thtinue.

There shall howé@er. be no crder as to costs.

( KeKoSHARMA ) =0 "0 v 3 (+DeN.CHOWDHURY )
ADMINISTRATIVE MEMBER '~ VICE CHAIRMAN
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IN THE CENTRAL ADMINISPR RS LN e GW A HAT T BEENCH
{ an application under Section 19 of the Central Administrative
’ " Tribunal Act, 1985.

| - | |
Title of the Case : 0.a. NO. Lt&ﬁa' OF 2001

DR Svresh Malrk, )

..... fpplicant.

~VERSUS~

if : . 7Zg_é%n/0ﬂ1qf'/noﬁw~f&¥ ,,,,,, Respondents.

1 51, No, Particulars Page Nos,

............................................

1.  application e /| — /2

2. Verification i /3

X
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Annexura - ZA . wmw 20 — 21
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42 B

PR 4 7

0~ 0

.70 Annexure f'#BZ; N 26

9. - Annexure - §A A 27— 2.8
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: GUWAHATI BENCH

(An application under Section 19 of the Central Adminis

i trative Tribunal act, 1985.)

TravghSages

y ' 0.ANO. ... OF 2001
BETWEEN

j

w Sri Suresh Malik,

I Son of $ri Givan Singh,

F Assistant Professor,

' Department of aAnimal Breeding Genetics,
: College of Veterinary Scisnces, Seleish,
fizawl, Mizoram.

“_-ﬁbplicant“
; AND

il. The Union of India,

‘ Represented by the Secretary,
1 _ A
i Ministry of aAgriculture,

Govearnment of India,

Krishi Bhawan, New Delhi-1.

\Zu The Director General, Indian Council

w of Agricultural Research, Krishi Bhawan,
New Delhi.

|

i

l

§~ The Chairman,

| Aagricultural Scientist Recruitment Board,
) Krishi énusandhan Bhawan, (Kag),

Pusa, New Dalhi.

T DETAILS OF APPLICATION

Contdd. .. S
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1. PARTICULARS OF THE ORDER AGAINST WHICH THE AFPLICATION 18

(i) Advertisement dated 14/4/2001 bearing Advt. No. 02/2001
(Item No. 151) issued under Memo No. F.No.8(1)/2001~Rectt.l

issued by the agricultural Scientist Recruitment Board invit-
i ing applications for the post of senior Scientist (Bio-
; technology) at Project Directorate on  Poultry, Hydarabad

(annexure 28, page No. 242..)

C(ii) advertisement dated 14/4/2001 bearing Advt. No.

L 02/2001  (Item No. 152) issued under Memo No. F.Nm.a(i)/2001~

;gﬂemtt.l jssued by the aAgricultural Scientist Recruitment

FZBoard inviting applications for the post of Senior Scientist

:E(&nimal Genetics and Breeding) at National Research Centre on
Camal, Bikaner (Annexure(2jg Fage No T274=) .

!
j(iii) Decision of the Respondent No.3 not to accept the
{applicationg submitted by the applicant for the posts of
i : ) - -

I Senior Scientist in response to the aforesaid advertisement.

4

ﬂZ, JURISDICTION. QF THE TRIBUNAL =

. The applicant declares that the subject matter of the
%ins ant application for which he wants redressal is weall
Fwithin the jurisdiction of the Hon’ble Tribunal.

d

!

s B LIMITATION:

The applicant further declares that the application is

fwithin the limitation period prescribed under Section 21 of

the Administrative Tribunals Act, 1985.

4. FACTS OF THE CASE:-

£l

Contd. . ...p/
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4.1 That the applicant is a citizen of India and pre-
sently residing at Aizawl, Mizoram and as such he is enti-
tled to all the rights and protection guaranteed under the

Constitution of India and the laws framed thereundar.

. 4.2 That the applicant after having passed his M.5c.
(Agriculture) in the year 1990 completed his Ph.D. in Animal
| Breading from the Indian Veterinary Research Institute in
1994, In the meantime, the applicant had also gqualified in
the National Eligibility Test (NET) in Animal Genetics and
Breeding in 1994 and also in Bio-Technology (Animal Science)
‘in 1998 conducted by ICAR.

The applicant also attended the &éth World Congress on
 Genetics applied to Livestock Production held at armidale,
;New South Wales, éAustralia in January, 1998 and presented a
ﬂpapar and also attended the Course on Animal Breeding and
“Genetics in the Tropics organisad by the Univgrsity of New
dEngland, Australlia on Scholarship provided by the World
EI
)l

ﬂ The applicant was also awarded the Hari Om Ashram Trust

jﬁward, 1997-1998 by the ICAR for a outstanding contribution

Congrass.

fin the field of animal Science. Besides, the applicant has
jreaeived a number of other scholarships and fellowships
ﬂduring his academic and professional career.

)

|
" The applicant has attended neumerous important
seminars/symposia and has also contributed a number of re-—
:search articles which have been published in scientific

journals of national and international repute.

, Presently, the applicant is working as Assistant Profes~
lsor, Department of aAnimal Breeding and tGenetics, College of
Yeterinary Sciences, Central agricultural University, Sele-

lsih, Mizoram, in which post he had joined in the year 1999.

Contd....p/
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!! . A Bio-Data of the applicant detailing the aforesaid par-
I giculars is annexed herewith and marked as ANNEXURE-L.
i
g S4.3. That the Respondent No.3 Issued an advertisement
| dated 14/4/2001 bearing Advi. No. 02/2001, issued under Mema
i fHo. F.No.8(10)/2000-Rectt .1 inviting applications for, inter—
i alia, one post of Senior seientist (Bio-Technology) at  Pro-
H fljeat Directorate of Poultry, Hyderabad (Item No.151) and for
f one post of Senior scientist (Animal Genetics and breasding)
' ‘at National Research Centre on Camel, Bikaner (Item.Nm5152)~
i . . * -
F - The essential qualifications as stated in the advertisement
! . are as follows:
i (&) For Senior Scientist (Bio-Technology) «....-
i
‘ (i) Doctoral degree in Molecular Biology/Animal
; Bio-technology/animal Genetics/Poultry Science
with specialization in Bio-Technology.
' (ii) 5(five) years experience (excluding the period
! spent in obtaining the Ph.D. degres, during
Li service, subject to maximum of 3 years in
\ : research/teaching/extension education as a

.§ scientist (Rs. 8000-13500) or in an aguivalent

- position in the relevant subject.

(iii) Evidence of contribution to Research/Teaching

JExtension Education as supported by published

: work/innovations.

D

1

(iv) Specialization and experiance in

o teaching/research in Bio-Technology.
|
: , : Centi ~
b (8) For the Post of Senior 3Scientlist (Animal

o Breeding and Genetics) ... w.vwa
i
i]

PR . 1oy |“
T Y W U
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(i) Doctoral degree in animal Breeding.

(ii)

(five) vears experience (excluding the period

(%5

spent In obtaining the Ph.D. degres, during
service, subject to maximum of 3 yvears in
res@armhﬁteachimgﬁextengion education as a
scientist (Rg. B000-13500) or in an squivalent

position in the relevant subject.
x

v ¥
(iii) Evidence of contribution to Research/Teaching
JExtension Education as supported by published

work/innovations.

(iv) Specialization and experience in lifestock

production.

A copy of the aforesaid advertisement dated 14/4/2001 is

annexed herewith and marked as ANNEXURE-26& & 2B respectively.

2

4.4 That the applicant possesses all the aforesaid sssen-—

tial qualifications for being considered for the posts of

Senior Scientist. It may be stated that the applic

worked as a Research Associate in the CLALR.I. for three and
1

half vears from May, 1995 to February,l999 in relsvant fields

3]
e

and for two years as Assistant Professor, in the Department

of Animal Breeding and Genetics in the Central Agriculture

University.

A copy of the Certificate issuad by the Administrative
Officer, C.A.R.I. dated 21/8/2001 certifying the applicant
stint as Research Associate is annexed herewith and marked as
ANNEXURE~Z .,

4.5 That the applicant states that as the applicant ful-



Z

cfilled all the aforesaild esse
1

“ant submitted advance app

tial requirements, the applic—

nti
ications for the aforesaid posts

'along with copies of the necessary documents and the requi-

site fee to the OFffice of the Respondent No.3 by registered
post along with respective covering letters dated 20/5/2001.
1t may be stated that the advertisement itself wide Note(l)

provided for submission of advance applications if delay is

Canticipated in submitting the same through proper channel.

Copies of the aforesaid covering letters dated 20/5/2001
are annexed herewith and marked as ANMEXURE-44 & 4B respec-—

tively.

b6 That thereafter, the Registrar, Central égricultural

University, by covering letters dated 8/6/2001, also forward-
ed the applicant’s applications for the aforesald posts in
compliance of the requirement of submitting the same through

propar channal.

Copies of the aforesaid covering letters dated 8/6/2001

are annexed herewith and marked as ANNEXURE~5A & 5B respec-

tively.
f 4.7 That the applicant states that the applicant did not
receive any intimation from the office of the Respondant
' No.3 as to the date of the interview and therefore, the

applicant contacted the said office but could not obtain any

credible information regarding the same but the applicant

could come to l=arn that the process of screening of the

candidates was already complete and that the name of the

~applicant has not been included amongst the candidates se-

S lected for the interview.

4.8 That upon further ingquiry as to the reasons for non-
Cinclusion of the applicant’s name for the interview, the

applicant could coma to learn that apparently, the reason

Contd. .. .p/

Sureeh Malike
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: A

'% for the same was that his experisnce as a Research Associate
% was not considered as qualifying experience for the post  of
. U‘

i Senior Scientist.

1 4.9 That the applicant

I come to learn that the interview for the aforesaid two posts
x

;. were conducted sometimes in the month of Dotober,2001 with-
, out calling the applicant for the same or officially inform-
¢ ing him about the rejection of his application.

states that the applicant could

Y410 That the applicant states that thereafter the applic—

ant contacted the Secretary, ASRE to gnquire about the fate
of his applications and the applicant

was informed that as
he did not draw the same scale as that of Scientist (Rs.8000~
” 13,500/=) during his stint as Research
i

Associate,
the required criteria
Scientist

C.ARLI.,

For

I the applicant did not meet selec-

s tion to the post of Senior

ﬁtlon was rejected.
|

-

and hence, is

applica~—

.11 That the applicant states that the post of Research
Qﬁb sociate is considered equivalent

to the post of Scientist
jin all organisation like C.$.I1.R., I.C.M.R. etc. and the
gexperienca gained as Resesarch Associates is considered for
ﬁappointment to the post of Senior Scientist. The difference
w1n pay is on account of the fact that the post of Scientist
us a regular post enjoying a scale (Rs. 8000~ 13 »300/=)  but
”fh@ post of Research Asscociates is  an adhoc/temporary post
éttached to Research Project and hence

a consolidated amount

4» paid. In the case of the applicant,

10

the salid pay was Rs.
»200/= plus house rent allowance and the total emolument of
ﬁoth the post is the same.

'ﬂ

That the applicant states that on earlier ooccas-—
8ﬁon, the Respondents have selected many candidates for the
I

”but of Senior Scientist relevant
i

who have gained all ths

Contd....p/
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experience as Ressarch Associates. A case in point is that of
Pone Dr. AWK

C‘
ot

i ngh who has been selected in 1998 for the post
,of Senior Scientist (BlOMTechnology/Hortlaulturej presaently
iworking'in the Division of HMorticulture, I.A.R.I., New Delhi.
ﬁa,lE - That in view of the fact of the posts of Scien-
%tist and Research Associate being equivalent, the experience
ﬁgained in either of them ought to be counted for the purpose

Vof selaction to the post of Senior Scientist and the impugned

Iactxon» of the Regpondents in disregarding the experience

qgalned as Research Assocliate is arbitrary, unreasonable and
&violative of the applicant’s rights under article 14 and 16
ﬁof the Constitution of India.

H|
‘1
(4. 14 That the view of the authorities that the appli-
cant’s pay did not match that of a Scientist is perverse,
qcapriciOU$ and no reasonable person could ever come to such
ha conclusion on the given facts. In that view of the matter,
the Respondent Authorities are liable to be directed to
wconsider the case of the applicant and to invite him for
ﬁinterview to the said post and till then, not to make any
1selection to the aforesaid post.

&ﬂ¢15 That on an earlier occassion also, the applicant

{jad applied for the post of Senior Scientist at C.A.R.I. in
E?esponge to a similar advertisement issued by the Respondent
Wo 3, but he was not called for the interview. Being ag-

grieved, the applicant approached this Hon’ble Tribunal by
hay of an Qriginal aApplication being 0.4. No. 375/2001. The
Won ble Tribunal, by its Order dated 1/10/200)1 passed in the
%foresaid application, while issuing notice to the Respond-
%nts was pleased to direct that no final b@l@ctlon shall be
made till returnable date.

W A copy of the aforesaid Order dated 1/10/2001 is annexed
rerewith and markaed as ANNEXURE-6. '

l‘i Contd. . wep/



,swme is most perverse and

‘pﬁrson properly instructed in the laws and the

) jcious alternative remedy available

i : ’ L9l
ﬂ 4.16 That is is respectfully submitted that is is a fit
ﬂ case where this Hon’ble Tribunal may be pleased to interevene

in the matter in an appropriate manner and grant the

reliefs
as prayed for by the applicant.

ITf the same is denied the
applicant would suffer irreparble loss and injury.

That there is no other adequate equally effica~

and the reliefs sought
ﬂfor, if granted would be just, proper and adequate.

14.18 That the applicant demanded justice and the same
ﬁwas denied to him.

ﬁ

la.19

That this application is filed bonafide and in the
i

}hnterest of justice.
h

i

. GROUNDS FOR RELIEF WITH LEGAL PROVISIONS =

Tul For that, the decision of the Raspondent No.2 to disre-
é as

of eligibility for the
unresonable and arbitrary
and quashed.

ard the experience of the applicant gained while working
Ne&earch Associate for the purpose
post of Senior Scientist is most

i . .
4nd hence liable to be set aside

332, For that, the decision of the Regpondents in holding
t%at the consolidated pay of Rs. 10,500/= plus house rent

aﬁlowances drawn by the applicant as Research Associate is
i
n@t equivalent to the scale of Rs. 8,000/= to 13,500/= drawn

by the Scientist, even though the total emoluments are the
unreasonable  and no

i

reasonable

facts oould

Contd. ... ¥4
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%_3 For that, the decision of the Respondents not to call

the applicant for the interview even though the applicant

%ulfilled all the eligikbility conditions is mo$t unjust,

?nfair and violative of the aApplicant’s right to equality of
pportunity in the matter of éemployment under aArticle 14 and

ié of the Constitution of India.

ST

o For that, the refusal of the Respondents to call the

appllcant for the interview is most discriminatory and arbi-

e o

.rary in as much as, the Respondents have in the past consid-
érwd and selected similarly situated person for the aforesaid

ﬁOat and hence the Respondents are liablity to be directed to

e

tonolder the case of the applicant as well.
i

5. For that, while refusing to call the applicant for

IS S

nterview, the Respondents have taken recourse to irrelevant

ﬁnd mest unreasonable Lrlterld and hence, the Respondents are

lhdblﬁ to ke directed to hold another interview for the

appllcant before making any final decision.

6. DETAILS OF REMEDIES EXHAUSTED:

The applicant declares that he has exhausted all the
remedies available to him and there is no alternative remedy

ayailable to him.

i MATTERS NOT PREVIDUSLY FILED OR PENDING. BEFORE_ANY. OTHER

The applicant further states that no application, writ
p%tition or sult regarding the grievances made in  this in-
ot&ﬂt dppllcatlmn is pending bafore any Court or any other
bench of this Hon’ble Tribunal .

RELIEFS SOUGHT FOR:

; Contd....p/

S e TTT
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Under the facts and circumstances stated above, it is
most respectfully praved that vour Lordships would be pleased
to admit this petition, call for the records and upon hearing
the parties and on perusal of the records be pleased to grant

the following reliefs :

(i) A direction to the Respondent MNo. 2 and 3 to hold an
interview for the applicant for the post of Senior Scientist
(Bio~Technology) at Project Directorate of Poultry, Hydera-
bad and for the post of Senior Scientist (Animal Genetics
and breeding) at National Research Centre on Camel, Bikaner
pursuant to the Advertisement under F.No.8(1)/2001-Rectt.l
(Item No. 151 and 152) published on 14/4/2001 and till then,
not to make any final selection for the said poig;

oAy B RTRE AT 1T

ii. A direction to the Respondents to consider the applicant

f for appointment to the post of Senior Scientist (Bio-
. Technology) at Project Directorate of Poultry, Hyderabad
“and/or for the post of Senior Scientist (Animal Genetics and

! breeding) at National Research Centre on Camel, Bikaner.

(iii) cost of the application.

(iv) any other relief/reliefs that the applicant is enti-

1 tled to in the facts and circumstances of the case.

| 9. _INTERIM ORDER_PRAYED FOR:

Pending disposal of the application, it is further praved
that the Hon'ble Tribunal may be pleased to restrain the
Respondents from making the final selection to the post of
Senior Scientist (Bio~Technology) at Project Directorate of
Poultry, Hyderabad and for the post of Senior Smientist
(Animai Genetics and breeding) at National Research Centre on

Camzl, Bikansr pursuant to the interview held in October,2001L

Contd. .. .pf
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for the said posts pursuant to the Addvertisement under
F.No.8(1)/2001-Rectt.l(Item No.151 and 152 ) published on
14/4/2001.

The application is filed through advocate.

11. PARTICULARS OF THE I.P.0.:x

(i) I.P.0. NO. € c 120183

R0-11- 20041

(ii) Date

(iii) Pavable at : Guwahati.

12. List of Enclosures:s

As stated in the Index.

VERIFICATION.

Contd. .. o f
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VERIFICATION

ﬁ I, Sri Suresh Malik, Son of 3ri Givan Singh, assistant
|

Professor, Department of aAnimal Breeding Genetics, College of
y VYeterinary Sciences, Seleish, District : aAizawl, Mizoram aged

; aboutcjag_yearg, do hereby solemnly affirm and wverify that

& the statements made Iin the accompanying application n para“'

?‘graph$ .-HI fb rl’

e S e are true to my  knowledge and
\ those made in paragraphs KKK being matter of

uuuuuuuuuuuuuuu

I records are true to my information.

I have not suppressed any material fact.

i And I sign this verification on this 2len day of Novem-
ber, 2001 at Guwahati.

| ' etk Mol

,{ Dr. Suresh Malik

Contd....p/
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APPLICANT’S BIODATA

1. Name - : DR. SURESH MALIK
+ 2. Father’s Name ' : Shrt Giyan Singh

3. Date of birth ) :11.10.1962

4. Post applied for

5. Minimum pay scale

6. Address : Assistant Professor :
' Dept. of Animal Breeding & Genetics
College of Veterinary Sciences. o
Seleish (Aizwal) Mizoram |
Phone No: (0389)-361990 ®
- -361324 (0)

Fax No.: (0389)-361748
e-mail: sklmalik@yahoo.co.in

7. Educational Qualification:

Examination Discipline Div. Percentage Yearof ‘' Board/
- KOGPA)  passing University

High Science I 554 1978 U.P. Board,

School A Allahabad
Agriculture  Ag. & Ext. I 64.9 1982 Ag. & Ext. Dip.
& Ext. Dip. Board, Lucknow
Intermediate  Agri. 1 73.8 | 1984 ~ U.P. Board, 33
Allahabad |
B.Sc.(Ag)  Apri. I 6821 1987 Meerut Univ. |
Hons. - : Meerut |
‘ ‘ |
M.Sc.(Ag)  Animal I 82.245/ 1990 G.B.P.U.A.&Tf.
" Breeding (4.483) ' Pantnagar |
PhD.  Animal I 80.8 ' 1996 LVRL, |
Breeding (8.086) Izatnagar |

8. Qualified “National Eligibility Test”(NET) in Animal Genetics & Breeding in
1994 and in Bio-Technology (Animal Science) in 1998 conducted by ICAR
(ASRB), New Delhi. SR

;

v
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9. Fellowships and Awards : : QA
1. Hari Om Ashram Trust Award 1997-98 for outstanding contribution in the field of
Animal  Science conferred by Indian Council of Agricultural Research, New Delhi.
iL. Travel scholarship to pfesent the paper in “6th World Congress on Genetics Applied to
Livestock Production”, Univ. of New England, Armidale (Australia), 11-16 Jan.1998.
1 il Scholarship to attend the course entitled “Animal Breeding and Genetics for the
Tropics.” from 19-23 Jan. 1998, ‘Qrganized by Centre for Training in Intemational
Agriculture and Div. of Animal Science, Univ. of New England, Armidale (Australia).
iv. IVRI (ICAR) Senior Research Fellowship during Ph.D. .
v. . Graduate Research Assistant tjuring M.Sc.(Ag) |
Vi, Bursary Scholarship during H?{f(A‘g) :Hons.
10. Details of Experience: T, 7
Post held " Basic Period - Nature of  Employer
. pay e duties
J‘Or’ istant Rs. 8,550/- Cig_ntd. From Teaching Cerlltral Agri.
S rofessqr\ + Allowanc;s 4 'Feb.l?99 & Research  University, Imphal
Research V- Rs. 10,500/- 30t May’ 95. Research C.A.R.L Izatnagar
;ﬁs}s&éiatc +HRA to 1" Feb.'99 & Teaching  (Bareilly) |
" j\ | (Consolidated) |
Graduate Rs. 450/- 1.5Yrs. Research GBP.UA.&LT.
Research Asstt. (Fixed) work Pantnagar

11. Have you visited abroad : Yes

Presented the paper in “6" World Congress on Genetics Applied to Livestock
Production” from 11~16 Jan.1988 and attended the course entitled “Animal
Breeding and Genetics for the tropics.” from 19-23 Jan. 1988, Univ. of New
England, Armidale (Australia).

12. Other Professional Qualifications :

i.

Attended the course entitled “Animal Breeding and Genetics for the
Tropics.” from 19-23 Jan. 1988, Organized by Centre for Training in
International Agriculture and Div. of Animal Science, Univ. of New
England, Armidale (Australia).

Passed “Certificate in Computer Application” from Can Computer School,
Bareilly, launched by U.LLC. (University of Delhi).

13. Administrative Experience :

Successfully working as a first Hostel Warden of boys and girls of College

of Veterinary Sciences, Selesih (Aizawl) from March, 1999 established rule and

‘regulations in both the Hostels of this College located in the difficult N.E.
region of the country. ' "
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iii.

iv,

16.

¥ 46

Conferences/Symposia attended:
6" World congress on Genetics Applied to Livestock Production, 11-16 Jan. 1988, Univ. of

New England, Armidale (Australia).

Second Annual National Convention énd Symposium on DNA Technologies: Forensic and
other Applications, 23 — 24 Feb. 1998. C.C.M.B., Hyderabad, India.

111 International Conference on DNA fingerprinting. December 13-16, 1994, C.C.M.B.,
Hyderabad, India.

National Seminar on Animal Genetics & Breeding, Research and Education, Present status and
Future Thrust, 12 —13 October, 1992. IVR, lzatmgar

. Extra curricular activities:

e Participated in All India Inter Varsity Wrestling Championship held at H.A.U. Hisar in
1989.

o PassedN.C.C “C’ certificate & attended 3 annual training camps.

e N.S.S,oneyear & attended one camp.

e  Captain of Kabbadi & Wrestling and participated in various games in IVRI and CARI

[zatnagar.

Contribution in the field of specialization:
Details of Post Graduate work:
Ph.D. thesis entitled “A study on polvmorphlsm of milk casein genes in cattle and
buffaloes”.
I have done prime work on milk casein genes by DNA technologlcs In this project
genomic DNA of different animals (Cattle & Buffaloes) were isolated. DNA
fragments of Beta and kappa casein' genes were amplified using PCR and
hybridized by synthetic oligonucleotide probes. The oligonucleotide primers and
probes were designed from published sequence of both the milk casein genes and
used successfully for the identification of different milk casein alleles in Sahiwal
and Crossbred cattle and Murrah buffaloes. The gene and genotype frequencies of
these alleles were estimated. ¢
As a Research Associate, I have done following significant work:
Project title: “Development and breeding of synthetic broiler strains for economic
efficiency by using different scientific approaches”.
The outstanding scientific highlight of the project has been the production of
different broiler stocks with excellent performance in various R.S.B.T. tests at
Banglore, Gurgaon, Bhubaneswar and Mumbai in the year 1998-99. The average
body weight of CARIBRO, entry was 1695g at 6-wks and 2127g at 7-wks of age

" with excellent feed efficiency, dressing percentage and livability, at Hessarghatta

and Banglore. Further, the CARIBRO-Naked Neck and CARIBRO-91 also
recorded outstanding performance in RSBT held at Gurgaon and Mumbai.

Two Naked-neck populations (NNWP and NN(,P) exhibited improved performance
in pure and crossbred progeny.

The research work on Ex-vivo Embryo Culture System was also standardized for
culture of blastodermal embryos of laid eggs from 1 day to 18" day of incubation.
These exciting developments in embryo culture will help to improve the long-term
survivability of embryo and hatchability in Ex-Vivo culture system in the creation
of transgenic chicken. :

For this work I have been given “Hari Om Ashram Trust Award” along with my
project leader and Director, CAR], Izatnagar for the biennium 1997-98.

’0{‘
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. ' ' Publications

A. Book: Dissertation Abstract of Master’s and Doctor of Philosophy in Animal Genetics and
Breeding (1950-98) by Bharat Bhushan, S.P.S. Ahlawat and §. Malik

i

B. Research paper:

i. Malik, S., Varma, S.K. and Gupta, U.D. (1991). Genetic association of growﬂx, production and feed
efficiency traits in IWH strain of white leghom. Indian J. Ani. Sci. 61(2). 215-217.

ii. Malik, S., Sidhu, N.S., Kumar, S., Kumar, A. and Rani, R. (1997). Kappa Casein alleles in zebu and
crossbred (1/2. Friesian. 1/4 Jersey. 1/4 Hariana) cattle from India using Polymerase Chain
Reaction and Sequence Specific Oligonucleotide Probes (PCR-SSOP). Genetic Analysis:
Biomolecular Engineering. 14: 61 - 63.

iii. Singh, K.P., Ahlawat, S.P.S. and Malik, S. (1997). A study on weaning and postweaning body
weights and daily weight gain in Landrace pigs. Indian J. Anim. Res. 31: 124 -128.

iv.Malik, S., Sidhu, N.S., Singh, B.P., Singh, S. and Rani, R. (1998). A study on Beta and Kappa Casein
alleles in zebu and crossbred cattle using Polymerase Chain Reaction and Sequence Specific
Oligonucleotide Probe (PCR-SSOP). In: Pro. 6th World Congress on Genetics applied to
Livestock Production. UNE, Armidale (Australia). Vol. 26:381-384.

v. Singh, B., Chaudhuri, D., Chandra, P., Malik, S. and Singh, B.P. (1998). Effects of Naked neck gene
on broiler performance of two populations in tropical climate. In: Pro. 6th Werld Congress on
Genetics applied to Livestock Production. UNE, Armidale (Australia). Vol. 24:361-364.

vi. Singh, K.P., Ahlawat, S.P.S., Kumar, S. and Malik, S. (1998). Optimum slaughter age in Landrace
and Large White York Shire breeds of swine. Indian J. Anim. Res. 32(2) : 97-101. ‘

vii. Singh, S., Singh, R.V., Singh, B.P. and Malik, S. (1998). Inheritance of growth and conformation
traits in broiler chickens. Indian J. Poultry Sci. . Vol. 33:74-76.

viil. Singh, S., Singh, R.V., Singh, B.P. and Malik,S. (1998). Construction of multitrait selection indices
from sire line of broilers. Indian J. Poult. Sci. Vol.33: 77-80.

ix. Singh, B.P,, Dev Roy,AK., MalikS., Narayan,K, Nath,M., Singh,B.,Singh,D.and Singh.R.V. (1998)
Predicted and realised responses in growth and index sub-populations of broiler sire line. In: Pro.
10th European Poultry Conference, Jerusalem, Israel. Vol. 1: 263-266.

x. Singh, B.P., Dev Roy,A K., Choudhri,D., Malik,S., Singh,B., Nath,M. and Singh,R.V. (1998) Synthesis
of specialised multicoloured broiler male and female strains in tropical climate. In: Pro. 10th
European Poultry Conference, Jerusalem, Israel. Vol. I1:'563-565.

_ xi. Dev Roy, AK., Singh, B.P,, MalikS§.,, Singh, B., Shamia, D. and Singh, R.V.(1998) Evaluation of
genetic stability of CARI random bred control population of meat type chicken. In: Pro. 10th
European Poultry Conference, Jerusalem, Israel. Vol. I: 203-205.

xii. Dev Roy,AK. Singh,B.P., Malik,S., Shanma,D., Singh,B. and Singh,R.V.(1998) Development of
synthetic broiler dam population in hot climate. In: Pro. 10th European Poultry Conference, -
Jerusalemn, Israel. Vol. IL: 516-519. '

xii. NarayanR., Singh,B.P., Yadav,M.C., Singh,R.V., Singh,B. and Malik,S.(1998) Evaluation of
crossbreeding parameters for juvenile body weights of Japanese quail by using different diallel
models in hot climate. In: Pro. 10th European Poultry Conference, Jerusalem, Isracl: Vol. IL: 551-554.
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xiv. Khan, A A, Choudhuri, D., Singh, B.P., Dev Roy, A.K., Saran, S., Malik, S., Singh, B and sharma,
. R.D. (1998). Effect of naked neck gene on fertility, embryonic development and hatchability of;

two broiler populauons In: Pro. 10th European Poultry Conference , Jerusalem, Israel. Vol. Il 531-
532. »

xv. Singh,B.P., Dev Roy.A K., Singh,B., Malik, S., Singh,S., Chaudhari,D. and Singh, R.V. ( 1998‘)'.4
Realised direct and correlated responses in growth and index sub-populations of broiler male lihe.
In: Pro. 6th Asian Pacific Poultry Congress. Nagoya, Japan. 4 - 7 June, 1998. P. 264-265.

xvi. Singh,B.P,, Dev Roy,A K., Singh,B., Malik, S., Singh,S. and Singh, R.V.{1998). Development of
specialised broiler rnale and female populations in tropical climate. In: Pro. 6th Asian Pamﬁo
Poultry Congress Nagoya, Japan, 4 — 7 June, 1998. P. 262-263.

L

xvii, Dev Roy,A K., Singh,B.P., Chaudhari,D., Malik,S., Singh,B. and Singh,R.V. (1998). Evaluahon of
pure and cross-bred broﬂers for economic traits from a partial diallel cross. In: Pro. 6th Asmn
Pacific Poultry Congress. Nagoya, Japan, 4 - 7June 1998 P. 266-267.

xviii.Narayan R., Singh,B.P., Yadav,M.C,, Singh, R¢V Mallk,b Chaudhun,D. and Singh,B. (1998).
Heterosis in economic traits in Japanese quail. In: Pro. 6th Asian Pacific Poultry Congress.:
Nagoya, Japan, 4 -7 June, 1998. P. 252-253. " )

xix. Narayan,R., Singh,B.P., Yadav, M.C., Agarwal, S.K., Malik, S., Singh,B. and Bist,G.S.(1998).‘

Combining ability of important economic traits in broiler japanese quail under tropical

environment. In: Pro. 6th Asian Pacific Poultry  Congress. Nagoya Japan 4 -7 June, 1998. P.

276-277.

xxTyagxPK Tyagi,P.K,, Verma,SVS Smgh, P., NarayanR. and Malik,S. (1998). Effect of
supplemental phytase on performance ari osphorus utilization of growing japanese quaﬂs
* (Coturnix cotumix japonica). In; Pro. 6th A51an Pac1ﬁc Poultry Congtess. Nagoya, Japan , 4 -7
June, 1998. P. 414-415. : N :

N

m Singh, K.P., Ahlawat, S.P.S. and Malik, S. (1929) Factors affectmg pre-weaning and post-weamng .
average daxly gain in Large White York Shire pigs. Indlan Vet. J. 76 : 326-329. ,

. xxil. Singh, K.P., Ahlawat, S.P.S. and Malik, S. (2000} Direct and Correlated response to selection in

Landrace pigs. IndlanJ Ani. Sci.:70 (6). .
xxiil. Malik, S., Kumar, S. and Rani, R. (2000) k-casein and (- casein alleles in cross-bred and Zebu

cattle from India using the polymerase chain reaction and sequencve specific oligonucleotide

probes.(PCR-SSOP). J. Dairy Res.:67. \

C. Review paper:

i.Singh, B., Singh, B.P., Singh, S., Chaudhﬁn’,D. and *Malik,S. (1998). Naked Neck: A noble gene for |
broiler production in tropical climate. J. Applied Ani. Res. Vol. 13 (1): 37-48. -

ii. Malik, S. and Sidhu, N.S. ( f994). Dairy cattle breeding policies and research in India. New
Agriculturist. Vol. 5(2): 233-238.

iii. Malik, S. and Sidhu, N.S. (1993). A brief study on milk casein polymorphism in diary cattle. Indian .
J. Hered. Vol. XXIV (1&2): 61-68.

D. Popular article:

i. Malik, S. and Mishra, O.P. (1996). Vigyan Ka Naya Vardan “DNA finger printing”. Smarika, L.V.R.1,
Izatnagar.

L
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E. Abstracts: '
. . . . . .', (. )

i. Malik,S., Singh, B.P. and Singh, D. (1999). Present status and prospects in
production of transgenic chickens. In: Pro. 4% Agri. Sci. Congress. Rajasthan
Agri. Univ. Bikaner (Raj.). Feb. 21-24(1999) P-568.

 ji. Jeena, H.S.S., Singh,R.V., Sharma, D., Malik, S., Singh, D. and Singh, U.B. (1999)
Construction of multi-trait selection indices for improving production efficiency -
of egg laying chicken. In: Pro. 4™ Agri. Sci. Congress. Rajasthan Agri. Univ.
Bikaner (Raj.). Feb. 21-24(1999) P-570 ' ‘

iii. Malik, S., Sidhu, N.S., Singh, B.P,, ;Singh, S. and Rani, R. (1998). A study on Beta

and Kappa Casein alleles in zebu and crossbred cattle from India, using PCR-

SSOP. V Annual conference and National symposium on “Challenges for the

- advancement of veterinary science in 21st century. College of Agri., Indore
(M.P.). Souvenir cum Abstract. pp.- 19.

iv. Singh, B., Chaudhuri, D., Chandra, P., Malik, S. and Singh, B.P. (1998). Effects of
Naked neck gene on broiler performance of two populations in tropical climate.
V Annual conference and National symposium on “Challenges for the
advancement of veterinary science in 21st century. College of Agri., Indore
(M.P.). Souvenir cum Abstract. pp.- 19

v. Singh, S., Singh, R.V., Singh, B.P. and Malik, S. (1998). Inheritance of growth and
conformation traits in broiler chickens. V Annual conference and National
symposium on_“Challenges for the advancement of veterinary science in 21st
century. College of Agri., Indore (M.P.). Souvenir cum Abstract. pp.- 19

vi Sharma,D., Malik,S., Singh, HLP. and Singh, R.V. (2000). Influence of rate of
feathering on immune competence 'in Guinea Fowl. XXI World,s Poultry
Congress. Montreal (Canada).
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AGRICULTURAL SCIENTISTS RECRUITMENT BOARD
KRISHI ANUSANDHAN BHAVAN: PUSA: NEW DELHI

F.No0.8(1)/2001 - Rectt. |
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. " INFORMATION FOR CANDIDATES : _ ‘
' ' item No. 151

|

Date of Publication : 14.04.2001

Closing date 29.05.2001(For applications posted from abroad and from the Andaman, Nicobar,
Lakshdweep, Miricoy and Amindivi istands, States/Union Territories in the North Eastern Region,
Ladakh Division ,o_t"'J'& K State, Sikkim, Pangi, Sub-Division of Chamba, Lahul & Spiti, districts of
Himachal Pradesh, CLOSING DATE WILL BE 13.06.2001. . ' :

- =W "
-— o

1. DETA!.’.é REGARDING THE POST

i)Designation  Senior Scientist(Biotechnology)
ii)tocation Project Directorate on Poultry, Hyderabad

- 'fi'u)ScaIe of pay Rs.12000-183007 \

(Higher initial pay may be recommended to specially qualified
candidates)

- £ "i)The post is Permanent. -
. . v)Position regarding reservation Unreserved
" vi)Age The candidate must not have attained the age of 45 years as on

closing date for receipt of applications from candidates in india
i.e. 29.05.2001 (There will be no maximum age limits for the ICAR
employees. Relaxation to SC/ST candidates may be given in
accordance with the orders issued by Govt. of India from time to
time. S

QUALIFICATIONS :

a) ESSENTIAL :

i) Doctoral degree in Molecular_E}_iplogy/An.imal.BioteehnoIogy/AnimaI Genetics/Poultry
Science with seg_galization in Biotechnology.

ii) 5 (Five) years experience (excluding the period spent in obtaining the Ph.D.
degree,during  service,. subject to maximum of 3  years) in
research/teaching/extension education as a Scientist (Rs.8000-13500) or in an
equivalent position in the relevant subject. '

iii) Evidence of contribution to Research/Teaching/Extension Education as supported by

published work/innovations.
iv)  1Specialization and experience in teaching/research in biotechnology.
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.  DUTIES: o S s
i) Molecular genetic characterization (Genetic finger printing of Directorate's chicken

lines for *specific catalogying processes through multi and single locus DNA
hybridizaien and PCR based techniques. '

i) Genotypirig and Phenotyping of chickens for molecular immunogenetic and
quantitative-genetic parameters relevant to the mandates of the Directorate.
iii) Detection of hidden genetic abnormalities and mutations at genomic level using

, molecular technique.
iv) Any other duties assigned by the superiors.

V.  EXPERIENCE:
~ Candidates should enclose service cerlificates in support of their claim of possessing
experience. These certificates should be obtained from the concerned employer. and should

specify job description of the candidates.

V. '~ PROBATION : - - |
Two years as per Rule 14 of the ARS Rules. The period of probation may be
extended or curtailed, as may be considered appropriate by the appointing authority.

.VLI HEADQUARTERS: Project Directorate on Poultry, Hyderabad

He may be posted to any other Institutes/Research Stations of the ICAR or be
deputed to work in post(s) under the Central or any State Gowt., Agricultural University or
elsewhere (including assignments abroad) for a prescribed period or periods.

VIl The candidates selected for appointment will be required to join the post, after
selection, within a reasonable period, prescribed by the appointing authority. ‘

NOTE(!) APPLICATIONS RECEIVED AFTER THE CLOSING DATE WILL NOT BE ENTERTAINED. IN CASE
A CANDIDATE ANTICIPATES DELAY IN FORWARDING OF HIS APPLICATION THROUGH
PROPER CHANNEL. HE MUST SEND AN ADVANCE COPY OF THE APPLICATION, ALONGWITH
THE FEE, WHICH MUST REACH THIS OFFICE ON OR BEFORE THE CLOSING DATE.

NOTE(II)APPLICATION FEE RS. 50/- PAYABLE BY CROSSED DEMAND DRAFT/PAY ORDER ONLY
(VALID FOR SIX MONTHS) DRAWN IN FAVOUR OF THE SECRETARY, ASRB, PAYABLE AT NEW
DELHI. (WITH NAME AND ADDRESS OF THE CANDIDATE WRITTEN ON ITS BACK). DEMAND
DRAFTS/PAY ORDERS VALID FOR THREE MONTHS WILL NOT BE ACCEPTED.

NOTE(I)IT HAS BEEN DECIDED THAT HENCEFORTH ALL THE APPLICATIONS FORWARDED
TO THE BOARD SHOULD CARRY A GIST OR PHOTOCOPY OF THE ANNUAL
ASSESSMENT REPORTS (CRs) OF THE CONCERNED CANDIDATES FOR_THE
PRECEEDING 5 YEARS. EVEN IF_A CANDIDATE APPLIES DIRECTLY WITH
INTIMATION TO THE HEAD OF THE OFFICE. THE HEAD OF OFFICE_SHOUILD
INVARIABLY FORWARD THE ANNUAL ASSESSMENT REPORTS (CRs) AS STATED
ABOVE WITHIN 15 DAYS OF THE RECEIPT OF THE COMMUNICATION FROM THE
APPLICANT, FAILING WHICH THE APPLICATION WILL NOT BE CONSIDERED,

UNDER ANY CIRCUMSTANCES.

(Requisition received from the ICAR vide letter No. 40(Sr.Sci.)2/2000-Per.li, dated 18.12.2000)

[
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AGRICULTURAL SCIENTISTS RECRUITMENT BOARD
KRISHI ANUSANDHAN BHAVAN: PUSA: NEW DELHI

F.N0.8(1)/2001 - Rectt. |
‘ INFORMATION FOR CANDIDATES

Item No. 152

Pubtication : 14.04.2001

date 29.05.2001(For applications posted from abroad and from the Andaman, Nicobar, '

Lakshdweep, Minicoy and Amindivi islands, States/Union Territories in the North Eastern Region,

L.adakh

Division of J & K State, Sikkim, Pangi, Sub-Division of Chamba, Lahul & Spiti, districts of

Himachal Pradesh, CLOSING DATE WILL BE 13.06.2001.

1. DETAILS REGARDING THE POST

i)Designation

Senior Scientist(Animal Genetics & Breeding)

ii)Location National Research Centre on Came!, Bikaner

iii)Scale of pay Rs.12000-18300 . . .
(Higher initial pay may be recommended to specially qualified
candidates)

iv)The post is Permanent.

v)Position regarding reservation Unreserved

vilAge

The candidate must not have attained the age of 45 years as on
closing date for receipt of applications from candidates in india
i.e. 29.05.2001 (There will be no maximum age limits for the ICAR
employees. Relaxation to SC/ST candidates may be given in
accordance with the orders issued by Govt. of India from time to
time.

QUALIFICATIONS :
a) ESSENTIAL :

i)

© i)

i)

Doctoral degree in Animal Breeding.

5 (Five) years experience (excluding the period spent in obtaining the Ph.D.
degree,during  service, subject. to  maximum of 3 years) in
research/teaching/extension education as a Scientist (Rs.8000-13500) or in an
equivalent position in the relevant subject.

Evidence of contribution to Research/Teaching/Extension Education as supported by

published work/innovations. ,
Specialization and experience in livestock production.

gil
@
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il DUTIES : ¥ )
i) Recording Analysis of Data, interpretation of the Data, as per technical programme of
' the Project.
ii) Research related to Molecular genetics as per approved programine & collection of

samples from field area and survey work or any other assigned duty.

Iv. EXPERIENCE :
Candidates should enclose service certificates in support of their claim of possessing

experience. These certificates should be obtained from the concerned employer and should
specify job description of the candidates.

V. . PROBATION:
Two years as per Rule 14 of the ARS Rules. The period of probation may be

extended or curtailed, as may be considered appropriate by the appointing authority.

Vi HEADQUARTERS: National Research Centre on Camel, Bikaner
' He may be posted to any other Institutes/Research Stations of the ICAR or be
deputed to work in post(s) under the Central or any State Govt., Agricultural University or
elsewhere (including assignments abroad) for a prescribed period or periods.

Vil The candidates selected for appointment will be required to join the post, after
selection, within a reasonable period, prescribed by the appointing authority.
NOTE(l) APPLICATIONS RECEIVED AFTER THE CLOSING DATE WILL NOT BE ENTERTAINED. IN CASE
. A CANDIDATE ANTICIPATES DELAY IN FORWARDING OF HIS APPLICATION THROUGH
PROPER CHANNEL, HE MUST SEND AN ADVANCE _COPY OF THE APPLICATION, ALONGWITH
THE FEE, WHICH MUST REACH THIS OFFICE ON OR BEFORE THE CLOSING DATE. ’
NOTE(II)APPUCATION FEE RS. 50/- PAYABLE BY CROSSED DEMAND DRAFT/PAY ORDER ONLY
(VALID FOR SIX MONTHS) DRAWN IN FAVOUR OF THE SECRETARY, ASRB, PAYABLE AT NEW
DELHI. (WITH NAME AND ADDRESS OF THE CANDIDATE WRITTEN ON ITS BACK). DEMAND
DRAFTS/PAY ORDERS VALID FOR THREE MONTHS WILL NOT BE ACCEPTED. .
NOTE(I)IT HAS BEEN DECIDED THAT HENCEFORTILALL THE APPLICATIONS FORWARDED
TO THE BOARD SHOULD _ CARRY A GIST OR PHOTOCOPY OF THE ANNUAL
ASSESSMENT REPORTS_(CRs) OF THE CONCERNED CANDIDATES FOR THE
PRECEEDING 5 YEARS. EVEN IF_A CANDIDATE APPLIES DIRECTLY WITH
INTIMATION TO _THE HEAD OF THE_OFFICE, THE HEAD OF ‘OFFICE SHOULD
INVARIABLY FORWARD THE ANNUAL _ASSESSMENT REPORTS (CRs) AS STATED
ABOVE WITHIN 15 DAYS OF THE RECEIPT OF THE COMMUNICATION FROM TIIE
APPLICANT, FAILING WHICH_THE APPLICATION WILL NOT BE _CONSIDERED,

UNDER ANY CIRCUMSTANCES.

(Requisition received from the ICAR vide letter No. 44(Sr.$ci.)1IZOOO-Per.ll, dated 29.01.2001)
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CENTRAL AVIAN RESEARCH INSTITUTE
a IZATNAGAR - 243 122, BAREILLY (U.P.) INDIA

21* Aug. 2001

YAD/RES vonereennnennnn, s : RAms/Date.....veevn.

TO WHOM IT MAY CONCERN

- Thisis to certify that Dr. S. Malik has served at this Institute on the
post of Research Associate in projects as per details " given below.

-~

| 1. Adhoc Research Project entitled “Genetic Characterization of
Indigenous Poultry Germ Plasm” in the pay scale of Rs. 3300-100-

3800+H.R.A.w.e.f. 30.5.95 to 11.3.97 revised w.e.f. 28.3.96 in the pay
scale of 3750-125-4375+H.R A.

2. Research Project entitled “Development and Breeding of Synthetic
‘Broiler Strain” in the pay scale of Rs. 3750-125-4375+H.R.A. w.e.f.
12.3.97 to 1.2.99 with two advance increments i.e. Rs.4000/- per month,
revised w.e.f. 1.4.9881 QS00+H.R.A.(consolidate§)
—_— T TR ‘

During the above beriods his work and conduct have been found
excellent,

[Vl o~
b3
ADMINISTRATIVE OFFICER
' rrafs wiegr
- wRiY qa) WIAWIA Fewrq
$IIITA (7Y )-243122

Plléf:e :91-0581-447261, 447223, 446420, Fux : 91-0581-447321 i
E.Mail ; cavri@x400.nicgw.nic.ln. Telex : 0577 - 206 CARE-IN, Gram : POULTRY 1ZA1 NAGAR
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To

The Secretary,

Agri.Scientist Recruitment Board,
Krishi Anusandhan Bhavan,

Pusa, New Delhi -« 12,

AdvanceﬂcOpy

Sub 3 Submission of application for the post of
.. Senior Scientist (Biotechnology) at Projfect
Direatorate on Poultry, Hyderabad.
© (Adv.N0.2/2001, Item No.151)

Sir,

" With the reference tbpyour adv.No.2/2001 4in
Employment News dated 14th April,2001 for different
Scientific posts. I am hexewith submitting my application
for the'above'aéid-post~in the Project Dirsctorate on
Poultry, Hyderabad with all the required documents and
applicdtion fee i.e, Rs, SO/-(Rupees £ifey) only in the form
of Bank Draft. :

Thanking you.

Encl s 1. Application form with
- 8 copies of paxrt=8

' 2. Xerox copy of Certificates
from H.S. to Ph.D. Awards atc,
(Tbtal pages={ 3 )

3. Crossged Bank Draft

No..lcz:..‘zz:.........
Dated 5th May,2001. .

Dated s+ The ;ﬁﬂﬁjéééi.zbéli ' i
Asstt.?rof..

e fw': Deptt.of Animal Breeding & Genetics,

- College of Vety.Sclences, . .
. Central Agricultural University,
o Seleeih.hizawl Mizoram.
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The Secretary,

Agri.Scientist Recruitment Board,
Krishi Anusandhan Bhavan,

Pusa, New Delhi - 12, -

Advance Copy

Sud : Submission of application for the post of Senior
~ Scientist {Animal Genetics & Breeding) at the
National Research Centre on Camel, Bikaner.
. (Adv.N0o.2/2001, Item Noi 152).

sir,

‘With the reference to your adv.No.2/2001 in
Employment News dated 14th April,2001 for different
Scientific posts. Iam herewith subritting my appliéation
for the above said post in NRC on Camel, B ikaner (Ra jaéthan)
with all the required dqcx_nnenté and application fee l.e.
Rs.50/=(Rupees £ifty) only in the form of Bank Draft.

- - . Thanking yowe = . .._.. .. . L o
, - S

Encl 3 1. Appliéétion'form with
8 copies of part-B

'2. Xerox copy of Certiflicates
from H.S. to Ph.D. Awards etc.
‘(Total pages=13 )
3. Crossed Bank Draft

NO. 014212":227000:‘;--
dated 5th May,2001.

~Yours faithfully,

Dated : The 2&"-{\ ‘MCL .lzoo1. : C@\

» Asstt.Pro . ’
' Deptt.of Animal Breeding & Genetics,
College of Vety.Sclences,
Central Agricultural University,
Selesih,Alzawl,Mizoram,




CAU/Reqg/183-~8/2000/ 377 s 08«~06-2001.,
To

The Secretary,
Agri. Scientist Recruitment Boatd(ASRB).
A Pusa, New De;g -11003.2,

_ Sub $ Forwarding of application for the post of Senior™
- Scientist(Biotechnology) at Projedt Directorate on
| Poultry, Hydexabad, advt. No.2/ GOI(Item No.151).

8ir,

I am directed to forward herewith an application filed by
Shri, S.Malik, Asstt.Professor, Deptt. of Animal Brecding & Genetics,
College of Vety. Sciences, Central Agrigultural University,Selesih,
Mizoram applied for the post of Senior scientist(Biotechnology) 4in
‘project Directorate of Poultry, Hydersbad in the pay scale of »

aﬁea-ze—toof-
(2,000 - {3 29[~

The Unfversity has no chjection for hie being a candidate
for the sald post. In the event of his selection, he will be .
relieved as per University rules.

However, the University is not 1iable to bear TA/DA for \
appearing the selection test/interview for the post. \

Yours falthfully,

_/
( M.C, Srivastava !}
Dy. Registrar (Estt.)

¥Memo No.CAU/Reg/183~3/2000/37, ¢  Imphal, the 8th June,2001.
-Copy to ¢ -

1. The PA to V.C. for kind information of Vice-Chancellor.
2. The i/c 0SD, College of Vety & A, Seleaih, Mizoram. '
: Dr.S.Malik,Asstt.Prof.,College Oof Vet AH,Selesih,Mizoram.

( M.Ce Srivabta\!a m
Dy. Registrar (Estt.)

Bifice of 0.5 0. /DA
Coliege of Ve o fonh,

Q\/ _Sﬁit'zih : S, Daizded

";,’)r/? :
- RN‘" 1t '\10 “bassemdny L
(p\ Dotz ... /9"5"0/ -



Dated : The 16th May,2001.

The Vice-chancellor, |
Gentral Agricultural University,
Iroisemba. Imphal, Manipur,

Through 1 Proper channel. '

Sub : Submission of application for the post of
Senior Scientist (Biotechnology) at Project
Directorate on Poultry, Hyderabad.

(Adv. No.2/2001. Ttam No.151)

sir, : .
| I have the honour to state you that I am applying
for the above said post advertised by the Agri.Scientist
Recruitment Board, New Delhl in Employment News dated
14th April, 2001,

Kindly, forward my application to the "Secrebagx

Agri. Scientist Recruitment Board, Pusa, New Delhd = 12%.

Thanking you in anticipatlon

Encl 3 1. Application form

2., Xerox Copy of Certificate
¢rom H.S. to Ph.D, Awards etec,
(Total pages= |2 )

3..Xerox copy of the Bank Draft
suvbmitted earlier with
‘Advance copy ' .

( m%

Asatt.Prof.,
Deptt.of Animal Breeding & Genetics,
College of Vety.Sciences,

S0F _ Cantral Agricultural University,
Recalpt lf/' -'"';'5 - , Selesih.Aizawl..uzoram.
B e 0.5.0./0EAN
&
lege of Vety. S¢.
egﬂlesm ¢ Aizawl, Mizora®



CaU/Reg/183/5/2000/ 379 s ' 08~06=2001,
To' |

The Secretary,
Agri. Scicntist Recruitment Board(ASRB).

Pusa, New Delhi 110012, | . |

bub s Porwarding of application for the post of Senior
ocientist?Aanal Genetics & Breeding) at National
Research Centre on Camel, Bikaner(Advt. No.2/2001
Iten Ho.152).

~
TR A

AP

t
S54ir,

PO

1 am directed to forward herewith an application filed by
Shri S.Malik, Asstt.Professor, Deptt. of Animal Braéding 5% Genetics,
College of Vety.Sciences, Central Agricultural University,Selesih,
Mizorgm applied for the post of Sr. Scientist(Animal Breeding &
Gehetics) in National Research Centre on Camel, Bikaner in the

pay scale Of Rs,1G4R0=22400/~
. 12,000 L&s«mf : -
The Univnxsity has no ocbjection for his being a candidate

for tho sald post. In the event of his selection. he will be
relieved as per University rules.

However, the University is not liable to beai TA/DA for
appearing the selection test/interview for the post, '

Yours f£aithfully,

/

{ M.C. Srivastava )
' ' Dy. Registrar (Estt,)
Memo No.CAU/Reg/183~5/2000/ s 2Imphal, the 8th June,2001,
Copy to

1. The PA to V.C. for kind infomation of Vice-Chancellor, -

‘2. i/c 06D, College of Vety & ai, Selesih, Mizoram.
\} Dr.5.Malik, Asstt.Prof.,College 0f Vety f AH,Selesih,Mizoram.
o
7 —afblb!
( M.C. Srivastava ) o

Dy« Registrar (Estt.)

Recaint NQ— s l’i......
Date ......707 é O[
Qifice r,‘ 0o, /DEAN,

Coltege of Vv, Sc. & £H. \)/
Seiezih 1 Al Mizarao - ' / l



The Vice=~chancellor,
Central Agricultural University,
.Iroisemba, Imphal, Manipur,

Through 1 Proper channel'

. Sub s Submission of application for the post of.
: - Seanior Scientist ( Animal Genetics & Breeding)
‘ at the National Research Centre on Camel, ,

Bikanam.,
(Adv. No.2/2001, Item No, 152)

8ir,

A I have the honour to state you that I am applying for
the above said post advertised by the Agri.Scientist Recruit-
ment Board, New Delhi in Employment News dated 14th April..
2001, -

. Kindly, forward my application to the "Secretary Agri.
Scientist Recruitmant Board, Pusa, New Delhi®= 12,

Thanking ydu in anticipation.

Encl : 1. Application form

2, Xerox Copy of Cetificates
" from H.S.t0 Ph.D..Awards etco

(Total pagea=13% )

3, Xerox copy of the Bank Draft
. submitted earlier with
Advance Copy.

_ . g Yours faiﬁjé)liy.
Dated : The 16th May,2001. Cé@szgv/g
| | ( Dx. S.Halik - V
! Aastt prOfo.
Deptt.of Animal Breeding & Genetics.
College of Vety.Sciences,

Central Agricultural uUniversity,: -
Selesih,Alzawl,Mizoram.

Date m-njn J J D dand %
offica of OSB /BEAN RK |

College of Vaty. Sc. & AH.

Belesih ¢ Aizewl, Mizaiain
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i
1
A
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¥

j for ths respondsnts.

records.

!

1

Ltist on 1 1@ 2001 for ordot.

5d/VICE CHAIRMAN

Sd/mcqatn (A)

7

Heard Mr.KeP.Pathak, lsarned counssl for the
j spplicant and NzeA«Deb Roy, lsarned SeeCGeSeC

The application is admitted, call for the

Issus notice on ths respondsnts to show causs
as to why the interim order shall not bs granted
das praysd for, returnabls by two wsekde

In the meantiss, the respondents may proceed
with the précess of selection to the post of
1 senior Soientist (Aninal Genstice and Breeding),
{Cointal Avian Rnearch Institute, Izatnagar,
pursuant to the advertisemsnt No. 8{ 18)/2008«
Rectt.1(Item No.ss) dated 27.1,2001, but shall
ynot frinalise the same till the retfurnable date.
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